1 OA No. 770/2020

Central Administrative Tribunal
Principal Bench, New Delhi

O.A. No.770/2020

This the 19" day of July, 2021
(Through Video Conferencing)

Hon’ble Mr. Mohd. Jamshed, Member (A)

1. Nanak Chandra Dixit,
Aged about 66 years,
S/o Sh. Kharag Pal Dixit,
R/o Sec. 3, H. No. 1228, Vasundhara,
Ghaziabad, (UP)
Retired as TGT (NSC).
Group “B”

2. Anil Kumar Sharma,
Aged about 62 years,
S/o Sh. Shriprakash Sharma,
R/o A-56, Surajmal Vihar,
Delhi- 110092,
Retired as Lecturer (Pol. Science).
Group “B”

3. Sheela Gupta,
Aged about 60 years,
W /o Sh. R.S. Gupta,
R/o Flat No. 100, Siddharth Niketan,
Sec. 14, Kaushambi, Ghaziabad (U.P.),
Retired as Lecturer (Hindi)
Group “B”

4. Ram Kumar Gupta,
Aged about 60 years,
S/o Sh. G.M. Gupta,
R/o H. No. 603, Prince Apartment,
Plot No. 54, I.P. Ext. Patparganj, Delhi-92.
Retired as TGT (Maths).
Group “B”

5. Baleshwar Prasad,
Aged about 67 years,
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S/o Sh. Deep Chand,

R/o0 E-114, Ground F Radhakunj,
Brijvihar, Ghaziabad (U.P.), PIN- 201011,
Retired as Lecturer (Commerce)

Group “B”

. Narottam Das Gupta,

Aged about 68 years,

S /o Sh. Phool Chand Gupta,

R/o Flat No. B-113, Pocket-B,

New MIG, Mayur Vihar, Phase-III, Delhi-96,
Retired as TGT (Social Science).

Group “B”

. Ms. Sarla,

Aged about 60+ years,

W /o Sh. Vijay Pal,

R/o 1449/198, Gali No. 4,
Durgapuri, Delhi-94,
Retired as Lecturer (Hindi).
Group “B”

. Ms. Sushma,

Aged about 60+ years,

W /o Sh. Chander Prakash,

R/o D-81/A, Gali No. 2, West Jyoti Nagar,
Delhi- 110096.

Retired as TGT(Sanskrit).

Group “B”

. Sushila Sharma,

Aged about 69 years,

W/o Sh. Vijay Kumar,

R/o H. No. 2/40, Sector-2,
Rajender Nagar, Sahibabad,
Ghaziabad- 201005,
Retired as TGT (Hindi).
Group “B”

Ganga Sharan Sharma,

Aged about 69 years,

S/o Sh. Jagadish Dutt Sharma,

R/o House No. 153 Richhpal Puri, Ghaziabad,
Retired as TGT (Hindji).
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Group “B”

. Ashok Kumar Verma,

Aged about 64 years,

S/o Sh. Babu Ram Verma,

R/0 412, Ashirwad Kunj, Tanki Wali Gali,
Shivazi Nagar, Pilkhuwa (Hapur).

Retired as PGT (Chemistry).

Group “B”

. Madhu Malti Bist,
Aged about 60 years,
W /o late Sh. Dinesh Kumar Bist,
R/o Pocket-I, 65-A, Dilshad Garden,
Delhi-110095,
Retired as Lecturer (English).
Group “B”

Raj Pal Singh,

Aged about 62 years,

S/o Late Sh. Tejpal Singh,
R/o0 1123 /8 Bheemnagar,
Vijay Nagar, Ghaziabad,
Retired as P.G.T. (Hindi).
Group “B”

Dinesh Kumar Sharma,

Aged about 61 years,

S/o Sh. Harswaroop Sharma,

R/o- K-601 Sunrise Greens, Ahinsa Khand,
Indirapuram, Ghaziabad (U.P.)

Retired as Lecturer (Commerce)

Group “B”

Smt. Usha Rani,

Aged about 60+ years,

W /o Sh. Sunil Bansal,

R/o S-624, School Block,

Street No. 5, Shakar Pur, Delhi-110092
Retired as Lecturer (Hindi)

Group “B”

...Applicants
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(By Advocate: Mr. Gyanant Kumar Singh)

Versus

1. Union of India,
Through The Secretary
Department of Personnel & Training,
Government of India,
North Block New Delhi-110001

2. Govt. of National Capital Territory of Delhi
Through Chief Secretary,
Delhi Secretariat
IP Estate, New Delhi-110002

3. The Director,
Directorate of Education,
Govt. of NCT of Delhi,
Old Secretariat Civil Lines,
Delhi- 110054

...Respondents

(By Advocate: Ms. Anupama Bansal and Mr. Rohit Bhagat for
Mr. Sourabh Chadha)
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ORDER (Oral)
Mohd. Jamshed, Member (A):

Learned counsel for the applicants submits that the
present OA is similar to the one allowed by this Tribunal
in OA No. 776/2019 and batch vide judgment dated
15.07.2021 and the applicants are also similarly
situated. Learned counsel for the respondents do not
oppose this contention of the learned counsel for the

applicants.

2. Today, I heard Mr. Gyanant Kumar Singh,
learned counsel for the applicants and Ms. Anupama
Bansal and Mr. Rohit Bhagat for Mr. Sourabh Chadha,
learned counsel for the respondents, at the stage of

admission, through video conferencing.

3. Having regard to the facts and circumstances,
the OA is disposed of in light of the judgment of this
Tribunal in OA No. 776/2019 and batch vide judgment
dated 15.07.2021 as the applicants herein are also
similarly situated. There shall be no order as to costs.

(Mohd. Jamshed)
Member (A)

sarita/ankit/dd/as



